INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHMEDABAD
¢ LIST OF ORDERS TO BE PRONOUNCED ON 06.08.2026

S.No. |ITA/MA/SANo. Assessee name Bench |Date of ' Result
Hearing
Author : Dr BRR Kumar, VP Co-author: Shri Rahul Chaudhary, JM
1 & 2 |ITA No.2303/Ahd/2025 with COJITO vs. Vasani Infrastructure C 16.06.2026 |Revenue and Co both are
No.100/Ahd/2025 dismissed
3 &4 |ITA Nos.1459 & ACIT vs. Sylvanus Builders and C 11.06.2026 |Dismissed
1460/Ahd/2026 Developers Ltd.
5 |ITA No.978/Ahd/2026 Aditya Multipack Solutions Pvt Ltd B 15.06.2026 |Allowed
Author : Shri Narendra Prasad Sinha, AM Co-author: Shri Sanjay Garg, JM
18&2 |ITA No. 1286/Ahd/2025 & CO |Payal Manan Shah D }15.06.2026 |Both Dismissed
No. 65/Ahd/2025 '
3 |ITA No. 27/Ahd/2026 Varshaben Bharatbhai Chavda B 08.07.2026 |Allowed for statistical purpose

4 [ITA No. 2629/Ahd/2025(D) Kaushalya Laddha 02.07.2026  |Dismissed

O

5 |ITA No. 592/Ahd/2025 Shell Energy Indi Pvt Ltd (Formerly D ]17.06.2026 jallowed for statistical purpose
Known as Hazira LNG Pvt Ltd

6o 8 |ITA No. 1076/Ahd/2024 & CO |Torrent Power Limited D 18.06.2026  |All Dismissed
No. 19/Ahd/2024 and
1117/Ahd/2024
Author : Shri Narendra Prasad Sinha, AM Co-author: Shri Tapas Ram Misra, JM

1 |ITA No. 1390/Ahd/2025 |Bharatkumar Mansukhbhai Solanki A 103.08.2026 [Partly allowed




